105 Written Answers

3115. [Transferred io tke 7th Auguist,
1992]

Amount spent on advertising by BCCL

31J6. SHRI SAMAR MUKHERJEE:
Will the Minister of COAL be pleased to
state:

" (a) the amount spent on advertising
dismissal of the colliery workers of BCCL
in the local newspapers of Dhanbad in
April, May, June and July, 1992 with

Name of Newspaper

AWAZ

AZE

JANMAT
AMRIT BARSA
'SARA BIHAR .

Tota.

(5) The orders of dismissal were not
receiveq by the concerned workmen and
publish the same in the Iocal newspapers.
publish the same in the local newspapers.

Dismissal of BCCL workers

3117. SHRI SUSHIL KUMAR SAM-
BHAJL RAO SHINDE: Will the Minister
of COAL be pleased to state:

(2) the number of workers dismissed
from service in Jurne and July, 1992 in
BCCI. for unauthorised  absence; with
area-wise break up;

(b) the percg:ntagé of SC/ST and wo-
men amongst them;

(c) whether dismissal is considered dis-
proportoinate punishrent for absence; and
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ronib-wise and newspaper-wise break-up;
and

(b) what is the ustificat’on for sych an
expenditure?

THE DEPUTY MINISTER IN THE
MINISTRY OF CCAL (SHRI S, B.
NYAMAGOUDA): (a) The amount
spent on publishing dismissal -of workers
of Bharat Ccling Coal Limited in ‘the
lczal rewspapers of Dhanbad is as under:

April,*92  May 92 June’92 Tuly’ 92
Rs, Rs. Rs. Rs.
CA- 12,207 18,500/ 25,400/
2300/ 8,800/~ 18,500/ 20,100/
97904 12,100/~ 6,400/~ 8,900/
5856 6,144)- 6,144 3,456/
WL 2,500)- NIL NIL
31356~ 41,744~ 49,544/ 57,856/~

{d) if so, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S, B.
NYAMAGOUDA): (a) to (d) Informa-
tiou is being collectsd and will be laid on
the Table of the House.

Tharna sthged by workers of Kathara
Washery of Central Coalfields Limited

3118. SHRI RAMACHANDRAN PIL-
LAI: Will the Minister of COAL be pleas-
ed to state:

(a) whether Goernment’s attention has
been drawn to the newsitem which appear-
ed in the H'ndi Paily of Ranchi ‘Prabhat
Khabar’ dated 15th May, 1992 under the
caption *Halchal” dealing with the frao-
dulent employment in Kathara Washery

| of Central Coalfields Limited;



